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CP No. 91/ND/ 2015

Sh. Sandeep Agarwal, advocate for the petitioner. Sh. Brajesh Kumar
Keshwarni for the Respondent.

Today, Sh. Sandeep Agarwal, Advocate files Vakalatnama on behalf
of the petitioner. Thus, it may be seen that the petitioner has made an
alternative arrangement for her counsel pursuant to observation of this
court dated 05.12.2017.

However, the Respondent counsel inform that his senior arguing
counsel is not available today. Hence, time may be granted. Considering

this, the matter is adjourned to 15" February, 2018.
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